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Shrimati Jyotsma Chanda (Cachar):
In view of the concentration of Pakis-
tani troops in the border, may I know
from the Government whether Gov-
ernment proposes to shift tLe resi-
dents who are in the border, most of
them belong to minority con'munity,
to stop methods of infiltration and sa-
botage particularly in Cachar-Goal-
para borders?

Shril Y. B. Chavan: We do not want
to take any action which will create
panic in the minds of our people but
steps which are necessary for the
security of our defence will certainly
be taken and are being taken.

Wt e went (feeiR)
W quT Hed & wedi § fow g
o it wff a A v Wy
qifvena & glaard 7 Wt 9EY ¥
aff g o QY g oarar § R
Fq Ty § qOFEE T 7O ATHAQ
w M7 wfgs g 57 AT g §
FAY 3 6w wgy o1 5 oA F
qe & wfus wemd ag a8 § 1 WA
iR qFt afream & X F q@qrar
§ T TW-THI qg AR RIT
aET B TEATHT I A T AT
faaw 31 F ag oA Sga g
T AAY 5 48 FOE & 3T H
WE qaT & 19 gaw AH qEETA
' g {1 33 W o W 7@
oft sredY MY, I AY W W AW
UTATT WY AR |
Shri Y. B. Chavan: It is a sugges-

tion of Prakash Vir Shastriji and T
have taken note of it.

Mr. Speaker: Papers to be laid.

1228 hrs.

RE: CALLING ATTENTION NOTI-
CES AND MOTIONS FOR AD-
JOURNMENT (Query)

Shrl Daji (Indore): Sir I have
given a call-attention notice on the

VAISAKHA 14, 1887 (SAKA)

Attention and 12854
Adjournment Motion
! @

arrest of the Jamshedpur workers.
There is no assembly in Delhi and the
Parliament is the only forum where
we can raise it.

Mr, Speaker: Order, order. He
should not take it up in this manner.

Shrimati Renu Chakravartty (Bar-
rackpore): May we come and speak
to you? Because, thig is very impor-
tant. There have been so many
arrests. Only because he happens to be
a worker of the Tatas, he is arrest-
ed . . . (Interruptions.)

Mr, Speaker: I will not be prepared
to answer in this manner. I assure
the hon. Members of one thing.

st wy ford (37)
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¥ 79T o R, afew gafog 6 e
g WA FF W F free T s
aF A AR W A W w fgm frav
gafoy & ag wia IsMT AIgaT § | @At
g A A g w3 # A g g
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& aqmaT avgar g 5w & Fare
IR El i F T q A feA
¥ qome & faam ox qer § 1 wwR
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Motion (Q)

Shri Sonavane (Pandharpur): How
can the Members go on speaking wher
you are on your legs?

oty ot T W &) W
wHIE?

ot arm : Hifar W) gfras w1
W’Tmﬁ?
Mr. Speaker: Whoever he might

be, whether this side or that side,
when I am on my legs, no Member

should speak. fgr w9 faar (&N
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Shri Kapur Singh
That is not our demand.
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VAISAKHA 14, 1887 (SAKA)

(Ludhiana):

Papers Laid 12858

weuw Aghd : A wEY ¥ fw ardy
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12.34 hrs.

PAPERS LAID ON THE TABLB

NOTIFICATIONS UNDER SECTION 38 or
PREVENTION OF CRUELTY TO ANIMALS
Act

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
Shahnawaz Khan): I beg to lay on the
Table a copy each of the following
Notifications under sub-section (4) of
gection 38 of the Prevention of Cruelty
to Animals Act, 1960:

(i) The Prevention of Cruelty
to Animals (Licensing of Far-
riers) Rules 1965, published
in Notification No. S.O. 1043
dated the 3rd April, 1965.

(ii) The Prevention of Cruelty to
Draught and Pack Animals





